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Application No, 555 of ?nn2

Gualior, this the 16th day of duly 2003

Hon'hip Kuldip Singh, Oudicial riemberHon ble Shr. Anand Ku.ar Bhatt, Addiniataativa tla.bar

Brijesh Kumar Shreeuas, S/o.
AQp%q Shreevas,
K^o - BeSnri - Unemployed"^Pl^ce Colony, Khadan
hoad, . Banmore, Fahsil <1 District
riorena, N.P, J-^urici;

9

(By Advocate - Shri Tajuddin Khan)

^ 8 r 3 II B

through Secretary,nistry of Defence, Neu Delhi.

Training'Ool, -jlabion Road, Gualior,

N.C.C, UGTo, Gualior, fl.p,
• • •

0 R D E R (nrpll

By Kuldip Sj_n_gj^ Oudicial Plnmho^ ^ .

The applicant has filnrl th,-,> n • •tiled this Original Application
- ahb a dUaaUan da dbo .aapandenta Aa.
Pplicani on the post of L.D C nn p

the Rules. ■ * —Uasis as per

The opplloenfa father Shri Kadar Siegh Sreeeea uea
<lng under reepondent No. 2 ee

:::::: -
r  " -Pasaionate ground uhieh ia otiun ing and has not ygt been decided by the

uioeo by the rGspondents.

B. Keeping in vipn fu 'f

OA ie diapooed of et ̂ T'
- 'oe ppppohdenta^e^:;:::

applicant by a speakin ^PPiicaoion of they a speaking order uithin a Bt,-n , .
s ipulated period.
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Accordingly, tho Original Application is allQuod and

the respondents are directed to pass the necessary orders

in accordance uith the rules and '.nthe instructions on th

subject, uithin a period of 2 months from the data of

.  receipt of copy of this order, OA stands disposed ,of.—-
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r | (Anand Kumar Bhatt) vt'^uldip Ginah)
^  dj Administrative flember Oudicial Kember
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Court Oificor^
Cwrtrfli' Adminictr.'iUve Tribunal

Jebalmir Bench. Jahdvur-

"SA"
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central ADWIHTSTRATire TRTmiMAL. CIRCIITT BENCH. MM TOR

Original Application No. 555 of 2007

Gualior, this the 16th day of Duly 2003

Kuldip Singh, Judicial Plsmber
Hon ble Shri Anand Kutnar Bhatt, Administrative fleraber

Brijesh Kumar Shreevas, S/o,
Late Shri Kedar Singh Shreevas,
Age 25 years. Occupation - Unemployed
R/o, - Behind Police Colony, Khadan
Road, Banmore, Tahsil & District
dorena, (1,P,

• • • Applican

(By Advocate - Shri Tajuddin Khan)
t

1.

2.

3.

Versus

Union of India through Secretary,
Ministry of Defence, Neu Delhi.

Commandant, N,C*C, Uomen Training
School, Station Road, Gualior,

JJelfare Officer Adjutant,
N.C.C, UOTS,^ Gualior, M,P,

0 R D E R (Oral)

Respondents

By Kuldio Sinoh. Judicial Member -
•-J

The applicant has filed this Original Application

seeking a direction to the respondents for appointment of the

applicant on the post of L.D.C. on compassionate basis as per
the Rules,

2, The applicant's father Shri Kedar Singh Sreevas uas

uorking under respondent No, 2 as an L.D.C. and who died in

harness on 14/05/1999, The applicant has made an applicatior
seeking appointment on compassionate ground which is still

pending and has not yet been decided by the respondents,

3. Keeping in view the it would be appropria
if the OA is disposed of at this stage itself, with a

direction to the respondents to decide the application of th
applicant by a speaking order within a stipulated peric^^.
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4. Accordingly, the Original Application is allouad and
the respondents are directed tc pass the necessary crdars
In accordance uith the rules and the instructions on the
subject, uithin a period of 2.months from the date of.
receipt of copy of this order. OA stands disposed of.

(Anand Kumar Bhatt)
Administrative fiember (Kuldip oingh)

Judicial Member

"SA"


